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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

BIVISION BENCH
ST/Misc/70112/2016
ST/Cross/506667 2015
ST/Stay/53213/2014
Appeal No. ST/52853/2014-CUH{DB)(DB),

Dated of Hearing/decision: 27/6/2016

C.C. & C.E. & 5.T.-Allahabad Appellant

Ve,
Bareli Engineering Company Respondent
Appearance:

present for the Appeilant: Shri D.K, Deb {Assistant Commissioner) AR,
Present for the Respondent: None
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Coram: Hon'ble Shri Anil Choudhary, Member {Judicial) T N grs‘:ﬁ
Hon'le Shri Anil G. Shakkarwar, Member {Technic Teices ?4*1\,\
b

Final Qrder No. “yox.a6 |acks {f &

Per: Anil Choudhary pite arz A9 e
'P*?J "\"&“-19*{ /

N

R X .g.;'f;—'-'f

For g i

in Miscellaneocus Application No. 70112/2016, without enterlng Inte

merits,  Stay application and Cross Objection aiso disposed of.
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